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AL BENCH, NEW DELHI
O.A. No 123/2024
IN THE MATTER OF: -
Sudesh Kumar o Applicant
Versus
State of Haryana & Ors
Respondent
REPLY ON BEHALF OF MUNICIPAL CORPORATION OF
FARIDABAD
MOST RESPECTFULLY SHOWETH:-
1

; 4]

oIt committee Was constituted
Including representative Qf

Member Secretary,

Member Secretary, SPCB, Regional Officer, MOEF&CC, and

it report  dated 27.03.2024 making following
Its

recommendations for Municipal Corporation Faridabad:

. MCF may be directed to obtain authorisation from
i .
HSPCB before starting any process of establishment
ration on the said site. They were also directed to
ope

lant before starting
hate treatment p
set up a leac

operation of the said facility.
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Manageable through the recirculation process.

That in view of the second recommendation of the Joint

3 \ Committee regarding declaration of buffer zone and
\ \% development of greenbelt, MCF has Incorporated provisions




Date:08.07.2024
Place: Faridabad




